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In compliance of order dated 14.05.2026 passed by Hon'ble Court in
D.B. Special Appeal Writ No. 1 390/2018 titled as Om Prakash V/s The State

of Rajasthan, it is hereby enjoined upon all concerned that henceforth the

number of adjournments shall be separately reflected in the cause list along

with the case code. To ensure this compliance, the'' count of adjournment$

sought by' "appellanVpetitioner/applicant" OR'nrespondent" OR'Jointly/
adjournment of case on account of any otherwiss treason" shall be promptly

maintained through Software/application developed for the purpose. It is

further clarified that cases fall,ing under the category of not reach shall not,be

considered fqr the purpose of adjournment count.
i
.t,

A[ thd- in-charge of Judicial Sections will ensure that the concemed

dealing clerks shall initially, 8s r one-time exercise, enter the nrimber of
adjournments in every cnse in the Software/application provided for the

purpose and also ensure that in every case sent for listing the adjournment

details are entered.

The Cause List in-charge shall ensure that the nuraber of
adjotrrnments are reflected in every case before freezing of the cause list.

All the P.S/P.A etc., tvping a particular order sheet, 'shall further

personally ensure the regular updation of adjournments in the prograW

apptrication on daily basis strictly in aceordance with the fact of adjoumment

mentioned in respective order sheet.
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No" GEN/L(V,II 0812026t LLIB Date : !o'o 6''Lo26

Copy forw-arded tCI the foilowing for' information and

necess ary asftion:- 
'

l. The Registrar-curn-Principal Secretary to Hon'ble the Chief
,,1Justi.ce, Rajasthan High Court. 

HighZ, Prirrate Sebretary to all the Hon'ble Judgos, Rajasthan 
,,

Coufi, Jodhpur/Jaipur Bertc'h, Jaipuri - ! :

3" The Registrai OOrun,), Rajasthan High Cour-t, .Iodlrpuri Jaipur

Beneh" JaiPur.

4. A11 the Registrars iO.S.D.,

JodhPur/JaiPur Bench, JaiPur.

Rajasthan High Court,

RAJASTHAN HIGH COURT. JODHPUR

pIANprrYG 0RI)ER

Date :- lo 'o g'2o26
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5. Registrar-cum-CPC, Rajasthan High Court Bench Jaipur with

the request to upload the same ou the official website qf
Rajasttian High Court.

6. Registrar (Judicial), Rajasthan High Court, Jodhpur/ Jaiplr
Bench, Jaipur with the direction to ciruulate the same amongst

all the concerned of Judicial Side and ensure compliance the

I l,. Notice Board.


